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Supreme Court

Delhi Police v. Uttam Kumar, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine
SC 523

Kumari Laxmisree v. KSRCTC Depot, (Sanjay Karol and Manmohan, JJ.), 2025 SCC OnLine SC
3164

Shankar v. State of Rajasthan, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 522

Allahabad High Court
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All 1457
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1466
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Archana Mishra v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 1422
Ashok Kumar v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 1549

Ashutosh Trading Co. v. Commercial Tax Tribunal U.P., (Alok Mathur, J.), 2026 SCC OnLine All
1494

Awadhesh Kaushik v. Union of India, (Shekhar B. Saraf and Amitabh Kumar Rai, JJ.), 2026 SCC
OnLine All 1532

Awasthi Builders v. State of U.P., (Rajan Roy and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All
1550

Babu Lal v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 1535

Babu Shekh v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
1480

Bal Govind v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 1546

Bhagrani v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
1459

Bharat Kishor Shukla v. Principal Secretary Law & LR, (Atul Sreedharan and Siddharth Nandan, JJ.),
2026 SCC OnLine All 1538

Bhawna Rawat v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 1513

Bhoopesh Srivastava v. State of U.P., (Abdul Moin and Babita Rani, JJ.), 2026 SCC OnLine All 1454
Chandra Prakash Shukla v. Union of India, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 1452
Dilip Kumar v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 1524

Dinesh Chandra Bhatt v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 1507

Dinesh Kumar Srivastava v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 1502

Durga Prasad Singh v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 1435

Fahad v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All 1462
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Firdosh Beg v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 1451

Foolmati v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 2026 SCC
OnLine All 1481

Ganesh Das v. Sate of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
1477

Gangajali v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 1536
Gunnu Lal Pasi v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 1441
Haribir Singh v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 1528

Hujur Alam v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
1468

Jagdish Prasad Kureel v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 1503
Jai Dutt Bhatt v. Union of India, (Manish Mathur, J.), 2026 SCC OnLine All 1504
Jai Shanker Tiwari v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 1521

Juvenile X v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
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Jwala Prasad v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 1478

Kailash Nath Yadav v. Jai Prakash Narayan Mishra, (Prashant Kumar, J.), 2026 SCC OnLine All
1484
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All 1555
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All 1428
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Manoj Kumar Pandey v. State of U.P., (Rajan Roy and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine
All 1540

Mantasha Muneer v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 1464
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